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SUPPLEMENTARY LISTS OF UPSC
Chauhan Shri Sanjay Singh;Das Shri Khagen

Will the Minister of PERSONNEL,PUBLIC GRIEVANCES AND PENSIONS be pleased to state:

(a) whether the Union Public Service Commission (UPSC) has declared a supplementary list of the results of Civil Services
Examination for the year 2008, 2009 and 2010 in which some candidates have been selected; 

(b) if so, the total number of candidates declared successful, year-wise; 

(c) whether the candidates of the supplementary list in the above said examination have joined the services; 

(d) if so, the details thereof and if not, the reasons for the delay in this regard; and 

(e) the time by which the candidates of the supplementary list of 2008, 2009 and 2010 are likely to join the service?

Answer

MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS AND MINISTER OF STATE IN
THE PRIME MINISTER'S OFFICE (SHRI V. NARAYANASAMY) 

(a) to (d): The Union Public Service Commission has sent a supplementary list of 87 and 113 candidates from CSE 2008 and 2009,
respectively for allocation to various services. The supplementary list from CSE 2010 is yet to be requisitioned. The present status
regarding service allocation from Civil Service Examination 2008 and 2009 is as under :- 

Civil Services    Number of pending   Remarks
Examination year  service allocations

2008    2    The final medical report of one candidate is
        yet to be received from the Hospital and the
        allocation of service to the other candidate
        is dependent upon the first one.

2009    113    Allocation of service has not been done as
        medical reports of some of the candidates
        are yet to be received.

(e): After receipt of medical reports, candidates will be allocated their service and directed to report to cadre controlling authorities of
the service to which they are allocated. 
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